BEFORETHE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No 25 of 2021 (SZ)

IN THE MATTER OF

Tribunal on its own motion-SUO MOTU Based

on the News item in Times of India,

Chennai Edition, Dated 19.01.2021, “Private tankers in

Chennai brazenly dump Sewage into

storm water drains in broad daylight.” ... Applicant

-Vs-

1. The Principal Secretary to Govt.
of Tamil Nadu, Health and Family Welfare Department,
Govt. Secretariat, Fort St. George Chennai,
Tamil Nadu 600- 009.

2. The Secretary to Govt. of Tamil Nadu,
Department of Environment & Forests,
Govt. Secretariat, Fort St. George Chennai,
Tamil Nadu - 600 009.

3. Additional Secretary to Govt. of Tamil Nadu,
Municipal Administration and
Water Supply Department Govt.
Secretariat, Fort St.
George Chennai, Tamil Nadu - 600 0089.

4. The Chairman,
Tamil Nadu Pollution Control Board,
No. 76, Anna Salai, Guindy,
Chennai, Tamil Nadu - 600 032.

5. Chennai Metropolitan

Water Supply & Sewerage Board,
Rep. by its Managing Director,
No. 1, Pumping Station Road,
Chintadripet, Chennai — 600 031.

The District Collector,
Tiruvallur District,

First Floor, Collectorate,
Tiruvallur — 602 001.
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7. Greater Chennai Corporation,
Rep. by its Commissioner,
Ripon Building, Chennai 600 003.

8. The Commissioner,
Poonamallee Municipality

Poonamallee. Respondent.

REPORT FILED BY THE 8™ RESPONDENT

|, Ravichandran, son of Janakiraman, Hindu aged about 58 years,
working as Commissioner, Poonamallee Municipality, Poonamallee do

hereby solemnly affirm and sincerely state as follows:-

1. | submit that | have perused the order of this Honourable
Tribunal dated 07-06-2021 passed in the last hearing of the present
Original Application.

2. On receipt of the said orders from this Honourable Tribunal, the
inspection of the concerned place was carried out jointly by this respondent
along with the Public and Sanitary department of the Municipality. It was
found the piace in question was on the Bye-pass road that is under the
control of the NHAI. The Sewage Tanker operators used to dump the
collected sewage in the open portions of the Storm Water Drains (SWDs)
of the NHAI.

3 This issue has been noticed as early as in the year 2019. At

that time, the Tanker operators used to clear the Septic tanks and were

i tasked to discharge the same in the STPs of the Metrowater at Nolambur
,6r Koyambedu. But since the said two places were about 14 Kilometers

ahd due to the ongoing construction works of the NHAI road and the

. expansion wdrk, the operators used to take all sorts of short cut methods to
: '_;_:’l__-,"d'ispose off the sewage. One such method is to discharge the Sewage in

o the SWDs as above.

4. At that point of tlme in order to provide for a discharge in a STP
|’at a. closer point, the D|str|ct Collector was requested to advise the

;.'E:)(egutnye_ Ofﬂ_cer of the Thirumazhisai Town Panchayat to discharge the

\
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Sewage at the STP of the sajd Town Panchayat. The permission was
~ granted by proceedings dated 27-08-2019 issued by District Collector,
“Thiruvallur,

) Accordingly the Sewage Tankers that are collecting the sewage
from the houses in the Poonamallee Municipality and the surrounding
Thiruverkadu Municipality are discharging the Sewage at the STP of the

Thirumazhisai Town Panchayat.

6. In regard to the newspaper reports regarding the dumping of
the Sewage into the SWDs it is submitted that the meeting was convened
on 17-06-2021 calling all the operators of the Sewage Tankers operating in
the Poonamallee Municipal Area. The said meeting was chaired by the
Member of the Legislative Assembly, Poonamallee and attended by this
Respondent, apart from the Revenue Divisional Officer, Motor Vehicles

Department and the Police Department.

7. The operators of the Sewage Tankers were all warned not to
discharge the Sewage in the open spaces such as the SWDs and to strictly
discharge the sewage in the STPs of the Thirumazhisai Town Panchayat
where specific permission has been obtained for this purpose. The
Operators have also been warned that fines will be imposed if they were

found discharging the sewage in other places.

8. Accordingly strict vigil is being maintained by the Staff of the
Health section. The said action was taken jointly with the Police
Department. If any vehicle is found to be discharging the Sewage in
unauthorised places, the concerned Police or the Municipal Staff seize the
vehicles and the tankers are taken to the Police Station and the same are
released only after imposing a fine of Rs 5000/- per instance and after a

- strict warning and getting the details of the Owner and driver of the vehicle.

9. During such vigil, the Tankers found to be discharging the

Sewage were identified and fine of Rs 5000/- for each instance was

e impbsed. A total of 52 instances of violations have been caught and the

v
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: SR 'first :
vehicles have been seized and fines of Rs 5000/-was |m!3°5‘5‘d at the

instance and Rs 10,000/- for subsequent offences has been levied.

10. During the Meeting on 17-06-2021, the Officers from the Motor

Vehicles Department have also warned the operators that the vehicles of

the repeat offenders will be seized by them and the Registrations of the

Vehicles will be cancelled.

11.  After strict action imposing monetary penalties, the dumping of
Sewage on the places in question have been completely stopped. All the
operators are now taking the sewage collected to the STP at

Thirumazhisai.

12.  The above action is not limited to the private operators. In fact
the Vehicle of the Poonamallee Municipality was found to have discharged
the collected sewage in the SWD of the NHAI. The same was reported in
the Indian Express daily dated 16-02-2021. The driver of the said Vehicle
who was a contract employee by outsourcing has been discharged from
the contract without any benefits. The Outsourcing contractor has been

fined Rs 5000/- for the same.

13. In regard to the steps to be taken for installing the CCTV
cameras, the Police Department has been requested to identify the
locations that are vulnerable to misuse and on receipt of their

recommendation, the work of installing the CCTVs will be taken up.

14.  With regard to the installation of the Underground Drainage
system, the project was proposed in the year 2008 itself. Due to the non
feasibility of the same for the small geographical area due to the reason of
non availability of suitable sites for the STP, the same could not be
finalised. Now the Poonamallee Municipality has been taken up as a
Cluster along with the Mangadu Town Panchayat, Nazarethpet,
lyappanthangal, Goparasanallur, Kaattupakkam, Paraniputhur,
Srinivasapuram, Chinnapanicheri, Mowlivakkam, Thelli-agaram,

- Kulathuvancheri, Agaram-mel and Vanagaram Panchayats. Estimated cost

; of Rs 348.40 Crores has been arrived at as per the Interim Report of the

VOGS
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Consultant appointed by the Metrowater in this regard, Final DPR is under
preparation. The cost component of the Poonamallee Municipality alone is
Rs. 113 Crores.

15.  As the work preparation of the DPR was stalled due to the
Pandemic from March 2020 till the subsidence of the Pandemic, the same
could not be finalised. Further action on the establishment of the UGD will

be followed up with the Metrowater and steps are being taken to finalise the
same in this regard.

It is therefore prayed that this Honourable Tribunal may be
pleased to pass suitable orders to discharge this Respondent from the
O. A. No. 25 of 2021 and thus render Justice.

< —
Solemnly affirmed on COMMISSIONER

This the 09" day of July bOOTIANMALLEE MUNICIPALITY
2021 and the deponent

Herein has affixed her signature

In my presence before me,

Advé‘céte, Chennai.

S. RAM SENTHIL KUMAR
ADVOCATE, E. No.2522/06
# DS, 31/15, 1st Main Road,
Gundhi Nagar, Adyar,
Chennai - 600 020,
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NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE, CHENNAI

APPLN. No. 25 OF 2021

REPORT BY 8" RESPONDENT
AS ON 09-07-2021

'M/S P.SRINIVAS.

N.K. PONRAJ.

R PURUSHOTHAMAN
COUNSEL FOR 8" RESPONDENT.

CELL NO. 94862 04469. T




